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the addressees themselves did not
know that they had received such pub-
ications. It was at the instance of the
parties concerned that they were re-
ceived and therefore in their cases
also the notices were withdrawn.

Medium of Instruction in Delhi
University

+
SN.Q. 6 f Shri Braj Raj Singh:
©77% 7 Shri Ram Krishan Gupta:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that a de-
cision was taken by the University of
Delhi that after 1962 the medium of
instruction in the University of Delhi
will be only Hindi;

(b) whether it is also a fact that
the University Grants Commission has
subsequently direcied the University
of Delhi not to implement this de-
cision;

(¢) if so, what circumstances have
compelled the University Grants Com-
mission to give such a directive;

(d) whether Government have con-
sidered the implications of such a
directive; and

(e) if so, what action Govcrnment
propose to take in this regard?

The Minister of Education (Dr. K,
L, Shrimali): (a) to (e). The Uni-
versity Grants Commission, who con-
sidered the proposal of the University
of Delhi to change the medium of
instruction from English to Hindi in
gradual stages, beginning from 1962,
have not issued any directive as such
but have merely pointed out to the
University the desirability of  their
holding a full and free discussion of
the problem with the University au-
thorities and the Principals of col-
leges before proceeding further in the
matter. The proposed discussion is
likely to be held early in February,
1961.

In addition to this, Sir, I should like
to inform the hon. Member that T
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have had a talk with the Vice-
Chancellor on the telephone. He has
informed me that there has been no
change in the policy, they propose to
stick to the programme which has
been laid down, they are having a
discussion shortly with the Univer-
sity Grants Commission and there
has been no change in the programme.
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Shri Thanu Piai: Is the Delhi
University a Centrally administered
all-Indiz university or is it a regional
university? If it is an all-India uni-
versity, what will be its language
policy vis a vis the Government’s
language policy?

Dr. K. L. Shrimali: As everybody
knows, Delhi University is a Central
university, and the Delhi University
itself has decided it and if it wants
to change over to Hindi as the medium
of instruction the university is quite
free to take a decision in this matter.

Shri Thanu Pillai: May I know if
the Delhi University is free to take
the decision to have Hindi language
as the medium of instruction without
reference to the all-India policy of the
Government, namely, of having a
common language? What is the atti-
tude of the Government towards the
university?

Dr. K. L, Shrimali: The attitude of
the Government is guided by the Act
of Parliament. The Act of Parliament
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gives the freedom to the university to
draw up their own courses and cur-
ricu'a and it is for the university to
decide what medium of instruction
they want to choose. There is nothing
contrary to the policy of the Govern-
ment if the university changes over to
Hindi as the medium of instruction.
In fact, the University Education Com-
mission which was appointed as early
as 1950 or so, with Dr. Radhakrishnan
as Chairman, had recommended that
the universities should change over to
Hindi or the regional languages, and
if the Delhi University changes over
to Hindi, there is nothing against the
policy of the Government in this
matter.

Shri Thanu Pillai: The Official
Language Commission and the Com-
mittee of Parliament have decided to
continue English for such time as is
necessary, and if this change-over is
made in the Central, all-India univer-
sity, it affects the other people who
cannot have any education in  this
university. Therefore whatever be
their autonomy, may I know whether
that autonomy can go to the extent of
replacing the Eng'ish language and
picking up some new languages not
known to anybody in this country?

Dr. K. L. Shrimali: I do not agree
with the hon. Member; it may be his
opinion. In my opinion, a university
has full freedom in this matter, and
since the university has decided to
change over to Hindi, the Govern-
ment will not interfere in the matter.

Shri Thanu Pillai Tose—

Mr. Speaker: Order, order. What
is the use of arguing this matter?

Shri Thanu Pillai: One more ques-
tion, Sir. Has any university got the
freedom to ban any students from en-
tering the university because of cer-
tain nefarious policy?

Dr. K. L. Shrimali: The conditions
are all governed by certain rules and
regulations under the Act which is
passed by the Parliament itself. The
Parliament has not in the Act decided
that the Government should interfere
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in the day-to-day administration of the
universily, and in prescribing the
eourses and curricula. The Govern-
ment have given certain frcedom to
the university in this mat.er, and the
university is free to choose the
medium of instruction.

Shri Khadilkar: May I know whe-
ther it is a fact that when the decis-
ion was taken there was a difference
of opinion in the Senate itself, and
that over-riding the opinion of the
Senate, the Vice-Chancellor took the
decizion regarding Hindi?

Dr. K. L. Shrimali: I am not aware
of the details. It was a decision taken
probably by the majority. I have no
information about this. But as far as
I know, the decision has been taken
by the academic body of the uni-
versity.

Shri H. N. Mukerjee: While the
desirability of a change-over to Hindi
and the other Indian national langu-
ages is absolutely incontestable, since
De’hi University is a central  uni-
versity, directed by Government from
the capital itself, and where student's
eome from different parts of India
because of a variety of reasons, may I
know if Government will consider the
desirability of holding its hand in re-
gard to a change which should come
first of all in the
where the regional languages should
have precedence?

Dr, K. L. Shrimali: It is a sugges-
tion for action.

Shri D. C. Sharma: It was announc-
ed in the newspapers that the uni-
versity had drawn up a phased pro-
gramme for the conversion of the
medium of instruction from English
to Hindi, and that phased programme
was published in the papers. May 1
know what has happened now, so that
the phased programme has been given
up, and what has happened now so
that the university is going again to
eonsult the University Grants Com-
mission? Was all that done without
consulting anybody and without any
scientific  or linguistic = preparatiga
beforehand? ‘

other universities.

Dr. K, L. Shrimali: The presump-
tion of the hon. Member is wrong
when he said that the university has
given up the programme. 1 have al-
ready said thai the university has not
given up the programme and it pro-
poses to continue and stick to that
programme.

Chairman, University Grants
Commission

+
f Shri S. M. Banerjee:
SNQ 7. \{Shri Braj Raj Singh:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that Shei
C. D. Deshmukh, Chairman of the
University Grants Commission is te
retire in January, 1961;

(b) whether under the rules he i
not entitled to any extension beyond
January, 1961;

(c¢) whether the opinion of the
Attorney General of India has beea
sought;

(d) if so, what are his reactions;

(e) whether Government propose to
change the rules in this connection;
and

(1) if so, the reasons therefor?

The Minister of Edueation (Dr. K.
L. Shrimali): (a) Yes, Sir.

(b) No, Sir.

The U.GC. (Disqualification, Re-
tirement and Conditions of Service of
Members) Rules, 1956, provide that
the Chairman shall retire nn his com-
pleting the age of sixty-five, unless
there is a contract to the contrary. As
no such contract exists in the case of
Shri Deshmukh, he is to retire on the
14th of January, 1961, when he com-
pletes the age of 65 years.

(c) and (d). The opinion of the
Attorney-General was sought on the
following questions:

(i) whether the relevant rule is
ultra-vires of the U.G.C. Act,
1956; and





